
 

 

LEGISLATIVE ASSEMBLY 

NATIONAL CAPITAL TERRITORY OF DELHI 
   

 REVISED LIST OF BUSINESS   
 

Friday, 24 March 2023 / 03 Chaitra 1945 (Saka) 

11.00 AM 
 

1. Special Mention (Rule-280) : 
The following Members to raise matters under Rule-280 with the permission of the Chair : 
 

1.  Shri Anil Kumar Bajpai 
2. Shri Mohan Singh Bisht 
3. Shri Surendra Kumar 
4. Shri Ramvir Singh Bidhuri 
5. Shri Shiv Charan Goel 

6. Smt. Raj Kumari Dhillon 

7. Smt. Pramila Dhiraj Tokas 

8. Shri Om Prakash Sharma 

9. Shri Sanjeev Jha 

10. Shri Ajay Mahawar 

 
  

2. Papers to be laid on the Table: 
Smt. Atishi Marlena, Hon’ble Minister of Education to lay copies of the following on the 
Table of the House. 
(i) Annual Accounts along with Separate Audit Report of Dr. B.R. Ambedkar University Delhi 

for the year 2017-2018, 2018-2019 & 2019-2020 (Hindi and English Version). 
(ii) Annual Accounts along with Separate Audit Report of Guru Gobind Singh Indraprastha 

University, Delhi for the year 2017-2018 & 2018-2019 (Hindi and English Version) 
 

 

3. Short Duration Discussion (Rule-55) : 
Shri Praveen Kumar 
Shri Sanjeev Jha 
Shri Naresh Yadav 
to initiate discussion on ‘alleged corruption and crony capitalism involving the Union 
Government and BJP MPs. 

 
 

4. Adoption of Reports : 
Shri Mohinder Goyal 

   Shri Abdul Rehman 
   to move that “This House agrees with the First and Second Reports of Department Related 

Standing Committee on Development presented to the House on 22nd March 2023”. 
 

5. Motion of Thanks on Hon’ble Lieutenant Governor’s Address:  
Discussion on following Motion of Thanks moved by Sh. Gopal Rai, Hon’ble Minister of 
Development on 20th March, 2023 to continue.  
“That this House expresses its gratitude to Hon’ble Lieutenant Governor for his address 
delivered to the Assembly on 17th March, 2023”.  
 

 

Delhi  
24 March 2023 

Raj Kumar 
Secretary 

 

 
 
 
 

  




